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SOUTHERN ZONAL BENCH AT CHENNAI

Appeal. No.82 OF 2021
Between:
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... APPELLANTS

VERSUS

1. STATE OF TELANGANA
Through the Chief Secretary,
Department of Environment, Forests, Science and
Technology,A-3,
ParyavaranBhavan, Sanath Nagar Industrial Estate,
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Ph: 040-2345311
Email: prisecy_efst@telangana.gov.in
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2. TRANSMISSION CORPORATION OF
TELANGANA LIMITED,
Through Executive Engineer,
Vidyut Soudha, Khairatabad Road,
Hyderbad- 500004
Ph: (022) 24016239
Email: cmmd@tstransco.in

3. FOREST DEPARTMENT,
GOVERNMENT OF TELANGANA,
Through the Principal Chief Conservator of Forest,
AranyaBhavanSaifabad,
Hyderbad- 500004
Ph: 040 23231686 Email:
cthyderabadcircle(@gmail.com

4. INTERGRATED REGIONAL OFFICE,
HYDERABAD,
MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE,
Through Deputy Director General of Forests,
3" Floor, Room No. 309, AranyaBhavan,
Saifabad- 500004, Hyderabad, Telangana
Tel: 040+28222041,
Email: jro.hyderabad-mefcc@igov.in

5. UNION OF INDIA
Through Secretary, Ministry of Environment,
Forest and Climate Change,
Indira ParyavaranBhavan, Ali Ganj,
Jorbagh Road, New Delhi- 110003
Tel: 011+24695265 Email: secy-moefizinic.in

6. HYDERABAD GROWTH CORRIDOR
LIMITED, Through its Chief General Manager(T),
2" Floor, HGCL Office Building,

Khajaguda Road, Adjacent to Nanakramguda,
Hyderabad- 500 104

Tel: 040+27002913

Email: cgmhgcli@gmail.com
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COUNTER AFFIDAVIT FILED BY THE RESPONDENT No. 2

L Shri. WM. AL ALAM , S/O. v\ﬁu\m , Aged

about £ n_ years, Occupation: R ! L 5o’ \W \IML““YU \'-Higdo hereby
solemnly affirm and sincerely swear on oath as follows:-

1. Tt is humbly submitted that I, in my official capacity as <& | 4o W]}MW

in the Office of therTSTRANSCO, VIDYUT SOUDHA, HYDERABAD,H{/ '
the answering 2™ Respondent in the above-mentioned matter, I am well
conversant with the facts and circumstances of the case on the basis of the
official records. Further, I am authorized and competent to swear to the
contents of the Instant Counter — Affidavit.

2. It is respectfully submitted that I have gone through the contents of the
Appeal filed by the Appellants, and I have understood the same. I am
well conversant with the facts and circumstances of the instant Appeal
and thereby seek leave of this Hon’ble Tribunal.

3. It is respectfully submitted that the contents which are specifically and
categorically not admitted by the answering Respondent herein and all the
other averments / contentions / allegations as made in the Appeal
preferred by the Appellants, are deemed to be denied and disputed by the
answering Respondent herein, and further the Appellants herein may be

put to strict proof of the same.
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4. At the outset, it is respectfully submitted that a 400kV Rayadurg SS has

been contemplated to cater a load of 500 MW in IT SEZ and Realty
sector in and around Hitech City, Madhapur and Financial Dist,
Gachibowli. It is further to submit that the only incoming source for this
substation is from 400kV Kethireddypally SS of length 42kM. The total
cost of the project is about Rs.1500 Crores. The Rayadurg SS is designed
by introducing many new systems of first of its kind with proven
technology such as 400kV Gas Insulated substation, 400KV Underground
cables, 400kV Overhead line on Monopoles, HTLS Conductor etc.This is
a compact Substation having four voltage levels( viz. 400kV, 220kV,

132kV &33kV) with latest technology.

. It is respectfully submitted that this 400kV line has to be brought in a

unique way by keeping in view of the available restricted corridor around

that area as detailed below:

Kethireddypally to TSPA, Himayatsagar for a length of 27 Km- Overhead
line on regular conventional towers as there is open space available with

minimum right of way problems.

TSPA to ORR (Gachibowli junction) along outer side of ORR for a length
of 11.4 Km Over Head line on Monopoles designed with less diameter

due to space constraint duly taking permissions from HGCL and other

Govt. departments.
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(iii) ORR (Gachibowli junction) to Rayadurg GIS for a length of 3 kM 400KV

Underground cable.

The total line length of Monopole reach of 11.4 kM is to be erected in thickly
populated areas having stringent corridor. The line is however laid only in the
lands of HGCL and other Govt. Dept. It is to submit that to reach the ORR
(Gachibowli junction) from TSPA, the 400kV line had to be laid through
Mrugavani Forest stretch. It is to further submit that this answering Respondent,
that is, TSTRANSCO has studied three routes and finally with minimum length
of Mrugavani Forest stretch, i.e., 1458.18 Mitr is considered to minimize the

Forest land requirement. There are no other possible routes for 400kV line to

reach the ORR.

6. It is respectfully submitted that the UG cable was not considered in the
forest reach as laying UG cable in between OH (Over Head) line is not
technically viable, as termination of 400kV UG cable requires around
1000 Sgmt switchyard on both the sides. The switchyard has to be
maintained regularly. This arrangement will not be possible and is not
feasible considering the Forest area. Further, also as per feasibility studies
a maximum 3 kM UG cable can be laid and this 3 kM is already laid from
400kV Rayadurg SS to ORR (Gachibowli junction).There is no scope for
further laying of UG cable in this line. This answering Respondent has
duly followed the rules and requirements in vogue and only after
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obtaining the necessary Forest approvals and payments to the Forest
department as per their demand notice, the 400kV line works were taken-
up in the Mrugavani Forest stretch. This 400kV Transmission line is laid
duly taking all safety precautions and statutory electrical clearances are
maintained as per I.LE. Rules & CBIP Transmission Line Manual all along
the line. As part of the Wild Life Mitigation Plan undertaken in
compliance with the Forest Approval, BIRD DEFLECTORS are being
undertaken on the Line in the entire stretch of Mrugavani Forest, for

diversion of Birds and to avoid any accidents.

. It 1s respectfully submitted that the project has been completed and the
line is charged on 10-01-2022 and is in service since then. Presently,
about 300 — 400 MW is feeding from Kethireddypally to Rayadurg to
meet quality and uninterrupted power supply to in and around the Hi-tech

city and Gachibowli areas.

. In reply to Paras I, II, III & IV, it is respectfully submitted that, it is

general in nature.

. In reply to the Para V, it is respectfully submitted that this answering
Respondent, 1.e., TSTRANSCO submitted vide Lr.No.EE/400kv/Const-
II/Metro/Hyd/F .Raydurg Line/ D.N0.659/2019 dated 09-09-2019 Form A
Part-] along with Map showing the details of Reserved Forest with ETS

& DGPS/GNSS survey data map authenticated by the Forest department

-
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vide PCCF Rc. No. 13470/2019/FCA-3/PS dated 26.08.2019 with land
required for erection 400KV DC line from Kethireddypally-Rayadurg and
has not intentionally concealed any of the information. In fact, this
answering Respondent has complied with the requirements as specified

by the Forest Department from time to time.

10. In reply to Paras V (b) to V (d),it is respectfully submitted that the Forest

Department may be the appropriate authority to respond.

11.In reply to ParaV (e), it is respectfully submitted that this answering
Respondent, i.e., TSTRANSCO has clearly mentioned that 1458.18 Mtr
Forest land is required for the project while submitting the Form A Part-I
vide Lr.No.EE/ 400kv/ Const-II/ Metro/ Hyd/ F.Raydurg Line/ D.No0.659/

2019 dated 09-09-2019.

12. In reply to ParaV (f) and V(g),it is respectfully submitted that the IRO,

MOoEF, Forest and Climate Change may be the proper parties to respond.

13. In reply to Para V (h),it is respectfully submitted that to reach the ORR
(Gachibowli junction) from TSPA the 400kV line had to be laid through
Mrugavani Forest stretch. It is submitted that this answering Respondent
as stated above, has studied three routes and finally with minimum length
of Mrugavani Forest stretch i.e., 1458.18 Mitr is considered to minimize

e |
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the Forest land requirement. There are no other possible routes for 400kV

line to reach the ORR with minimal Forest land requirement.

14. In reply to Paras V (i) to V (k),it is respectfully submitted that the other

Respondents may be the proper parties to respond.

15. In reply to Paras 4 & 5, it is respectfully submitted that it is general in

nature.

16. In reply to Para 6(i), it is respectfully submitted that this answering
Respondent has submitted vide Lr.No.EE/400kv/Const-II/Metro/Hyd/
F.Raydurg Line/ D.No.659/2019 dated 09-09-2019 Form A Part-I along
with Map showing the details of Reserved Forest with ETS &
DGPS/GNSS survey data map authenticated by the Forest department
vide PCCF Rc.No. 13470/2019/FCA-3/PS dated 26.08.2019 with land
required for erection 400KV DC line from Kethireddypally-Rayadurg and

intentionally not concealed any of the information.

17. In reply to Para No. 6(ii), it is respectfully submitted that the said para

needs no reply.

18.In reply to Para No.6(ii1), it is respectfully submitted that the
TSTRANSCO submitted vide Lr.No.EE/400kv/Const-1I/Metro/Hyd/
F.Raydurg Line/ D.No0.659/2019 dated 09-09-2019 Form A Part-I along

with Map showing the details of Reserved Forest with ETS &
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DGPS/GNSS survey data map authenticated by the Forest department
vide PCCF Rc.No. 13470/2019/FCA-3/PS dated 26.08.2019 with land
required for erection 400KV DC line from Kethireddypally-Rayadurg and

intentionally not concealed any of the information.

19. In reply to Para No.6(iv), it is respectfully submitted that the Forest

Department may be the proper party to respond.

20. In reply to Para No. 6(v), it is respectfully submitted that this answering
Respondent has clearly mentioned that 1458.18 Mtr Forest land is
required for the project while submitting the Form A Part-I vide
Lr.No.EE/400kv/Const-II/Metro/Hyd/F .Raydurg Line/ D.No0.659/2019

dated 09-09-2019.

21. In reply to Para No.6(vi) to Para No. 6(viii), it is respectfully submitted
that the other Respondents, i.e., Forest Department, IRO, MoEF, Forest

and Climate Change may be the proper parties to respond.

22.In reply to Para No.6(ix), it is respectfully submitted that the
TSTRANSCO paid the estimated amount for fragmentation and

deforestation of 1851 trees to the Forest department.

23. In reply to Para No.6(x) to Para No.6(xii), it is respectfully submitted

that the other Respondents may be the proper parties to respond.
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24. In reply to Para No. 6 (xiii, xiv, xv & xvi), it is respectfully submitted
that to reach the ORR (Gachibowli junction) from TSPA the 400kV line
had to be laid through Mrugavani Forest stretch. TSTRANSCO has
studied three routes and finally with minimum length of Mrugavani
Forest stretch i.e., 1458.18 Mtr is considered to minimize the Forest land

requirement. There are no other possible routes for 400kV line to reach

the ORR.

25.In reply to Para No.6(xvii) and Para No. 6 (xviii), it is respectfully
submitted that to reach the ORR (Gachibowli junction) from TSPA the
400kV line had to be laid through Mrugavani Forest stretch.
TSTRANSCO has studied three routes and finally with minimum length
of Mrugavani Forest stretch i.e., 1458.18 Mitr is considered to minimize
the Forest land requirement. There is no other possible routes for 400kV

line to reach the ORR.

26. In reply to Para No. 6 (xix& xx), it is respectfully submitted that for
laying UG cable in between OH (Over Head) line is not technically viable
as termination of 400kV UG cable requires around 1000 Sqmt switchyard
on both the sides. This switchyard has to be maintained regularly. This
arrangement will not be possible in Forest area.And also as per feasibility
studies a maximum 3 kM UG cable can be laid and this 3 kM is already
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laid from 400kV Rayadurg SS to ORR (Gachibowli junction).There is no

scope for further laying of UG cable in this line.

27. In reply to Para No.6(xxi), it is respectfully submitted that IRO, MoE

Forest and Climate Change may be the proper parties to respond.

28. In reply to Para No.6(xxii, xxiii, xxiv & xxv), it is respectfully submitted
that originally the laying of line was planned with 15 kM UG cable due to
space constraint and corridor restrictions. After formulating the scheme,
load flow and system studies were conducted with Central Electricity
Authority of India (CEA) and as per studies laying of 15kM UG cable
was not technically feasible. Hence, the scheme had to be revised with
OH (Over Head) line on Monopoles (due to space constraint) and UG

cable (to the extent technically feasible).

29. In reply to Para No.6(xxvi), it is respectfully submitted that we have
received report on Wildlife mitigation plan for diversion 6.7076 Ha of
Mrugavani reserve forest land from M/s. Professor Jayashankar
Telangana State Agricultural University (PJTSAU), Hyderabad vide

Lr.No.10337/Res.J1/2021 dated 04-01-2022 and the same is being

undertaken by TSTRANSCO.

e
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30. In reply to Para No.6(xxvii) to Para No. 6(xxxii), it is respectfully
submitted that the other Respondents, i.e, IRO, MoEF, Forest and

Climate Change may be the proper parties to respond.

31. In reply to Para No.6(xxxii1 & xxxiv), it is respectfully submitted that for
erection of 400KV DC line from Kethireddypally-Raydurg from TSPA
junction to Gachibowli flyover, it was proposed to lay the line along the
ORR as no open lands are available in this route. Accordingly,
permission was requested from HGCL and HGCL given approval for
laying of line in their open space along ORR vide
Lr.No.113/CGM(T)/HGCL/DGM-1/UTILITY PERMISSIONS/2016-17,
dt.18-01-2020 on payment requisite amount of Rs.4.09 Crores by
TSTRANSCO. In view of the importance of line, M/s. HGCL have given
permission duly taking consent from State Government, allowing some
relaxations to TSTRANSCO in G.0.Ms.470 MA&UD(I1) Dept.,
dt.09.07.2008 reiterated in G.0.MS.440 dt.26.10.2013 for erection of

monopoles in along ORR.

32. In reply to Para No.6(xxxv, xxxvi & xxxvii), it is respectfully submitted
that the initial proposal was to erect the 400KV DC line from
Kethireddypally-Rayadurg along the ORR beside TSPA junction to
Gachibowli flyover but the HGCL denied the permission for the same
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stating that the same corridor is under consideration for Metro Rail

project. Hence, the corridor is shifted to other side.

33. It is pertinent to submit that the extraction of tree growth in the Forest
area of 1458.18 Mitr length used for erection 400KV DC line from
Kethireddypally-Rayadurg is done by Forest department and the cost of
the same is deposited to CA PD account of Forest Divisional Officer,
Shamshabad. As per the Forest department the total 1851 nos of trees
were extracted for this work and Compensatory afforestation is being
undertaken by the Forest Department with the amounts paid by

TSTRANSCO.

34. It is respectfully submitted that in view of the above stated facts and
circumstances and considering the approvals granted by the Forest
Department as well as MOEF after following the due diligence as per
statutory rules and practice in vogue, the present Appeal deserves no
consideration at all and needs to be dismissed in limine. It is further
submitted that the grounds urged by the Appellant against this answering
Respondent have already been countered in the above paragraphs.
However, this answering Respondent reserves its right to counter any

ground or other grounds at the time of hearing.

REPLY TO THE I.A.No. 213 of 2021:-

_
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35. In reply to Para-2 (a), it is respectfully submitted that this answering
Respondent, i.e., TSTRANSCO submitted vide Lr.No.EE/400kv/Const-
[I/Metro/Hyd/F.Raydurg Line/ D.N0.659/2019 dated 09-09-2019 Form A
Part-I along with Map showing the details of Reserved Forest with ETS
& DGPS/GNSS survey data map authenticated by the Forest department
vide PCCF Rc.No. 13470/2019/FCA-3/PS dated 26.08.2019 with land
required for erection of 400KV DC line from Kethireddypally-Rayadurg

and hence did not conceal any information.

36.In reply to Para-2 (b), it is respectfully submitted that the Forest

Department may be the proper party to respond.

37. In reply to Para-2 (c), it is respectfully submitted that this answering
Respondent has received report on Wildlife mitigation plan for diversion
6.7076 Ha of Mrugavani reserve forest land from M/s. Professor
Jayashankar Telangana State Agricultural University (PJTSAU),
Hyderabad vide Lr.No.10337/Res.I1/2021 dated 04-01-2022 and the same

is being undertaken by TSTRANSCO.

38.In reply to Para-2 (d), it is respectfully submitted that the Forest

Department may be the proper party to respond.

39. In reply to Para-2 (e), it is respectfully submitted that the TSTRANSCO

has clearly mentioned that 1458.18 Mtr Forest land is required for the
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project while submitting the Form A Part-I vide Lr.No.EE/400kv/Const-
II/Metro/Hyd/F.Raydurg Line/ D.No0.659/2019 dated 09-09-2019 and did

not conceal any information.

40. In reply to Para-2 (f), Para-2 (g) and Para-2(h), it is respectfully
submitted that the other Respondents in the present Appeal may be the

proper parties to respond.

41. In reply to Para-2 (i), it is respectfully submitted that to reach the ORR
(Gachibowli junction) from TSPA the 400kV line had to be laid through
Mrugavani Forest stretch. It is submitted that this answering Respondent
as stated above, has studied three routes and finally with minimum length
of Mrugavani Forest stretch i.e., 1458.18 Mir is considered to minimize
the Forest land requirement. There are no other possible routes for 400kV
line to reach the ORR with minimal Forest land requirement. There are

no other possible routes for 400kV line to reach the ORR.

42. In reply to Para-2 (j), it is respectively submitted that Laying UG cable in
between OH (Over Head) line is not technical viable as termination of
400kV UG cable requires around 1000 Sgmt switchyard on both the
sides. The switchyard has to be maintained regularly. This arrangement
will not be possible in Forest area and also as per feasibility studies a
maximum 3 kM UG cable can be laid and this 3 kM is already laid from

400kV Rayadurg SS to ORR (Gachibowli junction).There, is no scope for
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further laying of UG cable in this line.It is further submitted that the other
Respondents may be the proper parties to respond to the other allegations

levelled by the Appellant.

43, In reply to Para-2 (k), it is respectfully submitted that as part of the Wild
Life Mitigation Plan undertaken in compliance with the Forest Approval,
BIRD DEFLECTORS are being undertaken on the Line in the entire

stretch of Mrugavani Forest and to avoid any accidents.

44, In reply to Para-2 (1), it is respectfully submitted that Laying UG cable in
between OH(Over Head) line is not technical viable as termination of
400kV UG cable requires around 1000 Sgmt switchyard on both the
sides. The switchyard has to be maintained regularly. This arrangement
will not be possible in Forest area and also as per feasibility studies a
maximum 3 kM UG cable can be laid and this 3 kM is already laid from
"400kV Rayadurg SS to ORR (Gachibowli junction).There is no scope for

further laying of UG cable in this line.

45. In reply to Para-2 (m), it is respectfully submitted that for erection of
400KV DC line from Kethireddypally-Rayadurg from TSPA junction to
ORR (Gachibowli junction), it was proposed to lay the line along the
ORR as no open lands available in this route. Accordingly, permission
was requested from HGCL and HGCL given approval for laying of line

in their open space along ORR vide Lr.No.113/CGM(T)/HGCL/DGM-1/
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UTILITY PERMISSIONS/2016-17, dt.18-01-2020 on payment requisite
amount of Rs.4.09 Crores by TSTRANSCO. In view of the importance of
line, M/s HGCL have given permission duly taking consent from State
Government, allowing some relaxations to TSTRANSCO in G.0.Ms.470
MA&UD(I1) Dept., dt.09.07.2008 reiterated in G.0.MS.440

dt.26.10.2013 for erection of monopoles in along ORR.

46. In reply to Para-2 (n), it is respectfully submitted that the initial proposal
was to erect the 400KV DC line from Kethireddypally-Rayadurg along
the ORR beside TSPA junction to Gachibowli junction but the HGCL
denied the permission for the same stating that the same corridor is under
consideration for Metro Rail project. Hence, the corridor is shifted to

other side.

47.In reply to Para-3 and Para-4, it is respectfully submitted that the
approvals were granted by the Forest Department as well as MOEF only
after following the due diligence as per statutory rules and practice in
vogue. Therefore, the present Appeal deserves no consideration at all and

needs to be dismissed in limine.
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For the afore mentioned reasons, it is prayed that this Hon’ble
Tribunal may be pleased to dismiss the present I.A.No. 213 of 2021 along
with the main Writ Appeal No. 82 of 2021 in the interest of justice and
pass such other order or orders that may deem fit and proper in the

circumstances of the case.

Sworn and signed
before me on this
thellhglay of February, 2022

at Hyderabad. DEPONENT
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Estate, Hyderabad- 500018
Ph: 040-2345311
Email: prisecy efst@telangana.gov.in
and 5 others

...RESPONDENTS



AFFIDAVIT

I, Shri. ™. B>ALALAM |, S/O. V—A!—\\M , Aged about
&9 years, Rie. -LL} Qq;ydcﬂ a_fb , do hereby solemnly affirm and state

as under:

That, I am working as & 6! LU 00 W l‘w\dﬂ@ 1\419 . TSTRANSCO, in
RESPONDENT No. 2 Corporation in the main appeal and I am conversant with

the facts and circumstances stated in the reply and as such, I am competent to

swear this affidavit.

That the contents of the accompanying reply from paragraph No.1 to 46 are true

and correct and have been drafted under my instructions.

2" RESPONDENT
SUPERINTENDING ENGINEER
400KV!CONSTRUCTIDNfMETRD CIRCLE/TSTRANSCO
ERRAGADDA, HYDERABAD-500 045

VERIFICATION

) wi
Verified on this 22 day of February, 2022 that the contents of the above-
mentioned affidavit are true to the best of my knowledge and based on legal

advice and that have not suppressed any material fact.

ONDENT _
SUPERINTENDING ENGtNTEAEI\ECD

400KVICONSTRUCTIONIMETRO CIRCLE/TST

B H \/ Deﬁ d &AD ERRAGADDA, HYDERABAD-500 045

Date: ’)_'?-—) °'l-/ 20U~



Annexuye - T

GOVERNMENT OF TELANGANA
FOREST DEPARTMENT

Ref.No. 13470/2019/FCA-3/PS  Office of the Principal Chief Conservat
Dated: 26.08.2019. p rvator of Forests

(Head of Forest Force),
Telangana, “Aranya Bhavan,
Saifabad, Hyderabad - 500 004.

Smt. R.Sobha, I1.F.S.,
Principal Chief Conservator of Forests &
Head of Forest Force (FAC)

Sub:- TS - FCA - Permission for Execution of 400kV Overhead line from TSPA
Junction to 400 KV Rayadurg GIS along outer side of ORR passing through
Mrugavani forest in Rangareddy District in favour of Executive Engineer,
400KV /Const-I1 , Metro, TS TRANSCO, Hyderabad-Communcation
of DGPS data for verification & authentication - Regarding.

Ref:- EE, 400KV, Const-II, Metro, TS TRANSCO, Hyderabad Lr.No.

EE/400KV/Const-1I/Metro/Hyd/F.Rayadurg line/D.No. 513/19 dt:
03.08.2019.

*

It is informed that ETS & DGPS/ GNSS Survey data, of the forest land proposed
for diversion for Erection of of 400kV Overhead line from TSPA Junction to 400 KV
Rayadurg GIS along outer side of ORR passing through Mrugavani forest in Rangareddy
District in favour of Executive Engineer, 400KV/Const-11 , Metro, TS TRANSCO has been
verified.

it is informed that the proxy RF boundaries depicted on topomaps are used for
ascertaining the entry & exit points of alignment with notified forests. The division
boundaries are ascertained with the help of available records. The length of the center

line of the 400 KV line passing through Mrugavani NP notified forests and the extent of
areas as per the survey are estimated as follows:

| Division | Length.m | *ROW_m Area_ha
Shamshabad | 1458.18 | a6 67076
f%\ The above line passes through the Mrugavani National Park.

In this connection, the Executive Engineer, 400KV/Const-1I , Metro, T5
TRANSCO is informed that for considering any proposal for diversion of forest land for
non-forestry purpose under Forest {Conservation) Act, 1980, the User Agency has to
make the application online at http://parivesh.nic.in/ alongwith all necessary
documents. The detailed procedure for processing is available in the form of video in
the said portal. A step-by-step process is enclosed herewith for ready reference. The
User Agency is required to prepare the proposals in a complete shape in Forest
(Conservation) Act, 1980 format for RF areas and Forest (Conservation) Act, 1980 &
Wildlife (Protection) Act,1972 format for the areas falling in Protected Areas & their
eco-sensitive zones , Tiger Corridors, Wildlife Areas. It is advised that before uploading
the proposals oniine, same may be shown to Nodal Officer, FCA for verification of its
completeness; then only it is requested to upload the proposals under F(C) Act, 1980
and W(P) Act,1972 online and furnish the acknowl‘edg'ernen_t; and then _submit hard
copies to the Nodal Officer, in (7) Sets for areas failing in notified forests in F©A,1980
format: and for the areas falling in protected Areas & their eco-sensitive zones & Tiger
corridors, Wildlife Areas (7) Sets in FOACt, 1980 format & (18) Sets in W(P)Act,1972
format. For the areas falling in Protected Areas & their eco-sensitive zones & tiger
corridors, clearance from SBWL, NBWL/ NTCA is necessary. In the instant case the
area is falling in Mrugavani National Pa{"k f_or which_ permission from Steermg
committee of NBWL is mandatory for considering granting approval under F(C)Act,
1980. But same is to be clarified by FDO.



The Executive Engineer, 400KV/Const-I1 , Metro, TS TRANSCO is also requested
to deposit an amount of Rs.4,500 /- (Rupees Four thousand and Five Hundred Only)
in the shape of demand draft drawn in favour of “Joint Secretary, CEFNARM", Dulapally
towards verification and authentication of ETS & DGPS Survey Data.

Sd/- R.Sobha

Principal Chief Conservator of Forests{(FCA)
&
Principal Chief Conservator of Forests
(Head of Forest Force) (FAC)

Encl: As above

To

‘}He/ﬁxecutive Engineer, 400KV/Const-11 , Metro, TS TRANSCO. He is requested to tag
the data to nearest SOI GCP.

Copy to the Addl. Principal Chief Conservator of Forests, Rangareddy, District Forest

Officer, Rangareddy and Forest Divisional Officer, Shamshabad are requested to verify

absolute location of Paints in field. Also requested to include/ delete areas, if required,
after verification.

// t.c.b.o.//

\pe e
uperintenden
W br
X

9
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3y Forest Dept. [ r. Ref. No. 1347020 19/FC A-3/PS. DL 26.08.2019.

ookt o o

The LTS & DGPS - GNSS Survey data, of the diversion of forest land proposed for Erection
o 200K\ Onerhead line from TSPA Junction to 400KV Rayadurg GIS along outer side of ORR
passing through Mrugavani Forest in Ranga Reddy District submitted vide 3" cited above.

According o the procedure communicated vide ref. 4" ¢ited above. the proposal for diversion

of Forest land for erection of subject line in the prescribed format along with Google Map is herewith

— : voaRo0[- PP
submitted for verification & apthentication of ETS and DGPS survey data. e -Awnvunt 4RO 1%??&0

N N ’?'3-)3._!;?” 4 :f‘!’.[fg g,%fﬁf;g/,,l&“‘ \5 MJJ}Q\‘} gydxﬂgffi. N 3\035’\ gf.i‘,-_r _\\,\fl
" Jtis requested to arrange to initiate next action for getting approval of fofest clearance.

el o 1 Check List

2) Cost Benefit Analysis 7 Sets
3) Form-A
4) Google Map
; Yours faithfully,
.\&J/// AL?F“Q
{; EXECUTIVE ENGINEER,

400KV/Const-11/Metro/Hyd.

Copy submitted to the Chief Engineer/400K V/VS/Hyderabad.
Copy submitted to the Superintending Engineer/400KV /Const./MC/Hvd.
Copy submitted 1o the Deputy Forest Officer/Shamshabad., '

_ . - s o please,
Copy 1o Asst, Exccutive Engineerd00KV/SD-3/Const-11 Metro Hvd. }

1) Buehap Ravedues s Monopole Forsstdepartasent b orest Proposat Forea: 1y

] For favour of information

[SPA Junchion to ANNKY
i Mrugavan forest tand

2018/1).No. 731718, Dt 29-09-18.
18, DL 29-09-18.
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APPENDEX
(See Rule 6)
FORM-"A"

Form for seeking prior approval under section 2 of the propesals by the state
Government and other authorities

PART-1

(TO BE FILLED BY USER AGENCY)

«Ll’

Project details:

Short narrative of the
proposal and project/
scheme for which the
forest land is required.

The present proposal is for prior approval for diversion of
6.7076 Ha of the Forest Land under F(C) Act 1980 for the
purpose of "Erection of 400 kv overhead DC line from
Kethireddipally 400 kv SS to 400 kv Rayadurg GIS (TSPA
junction to ORR junction)(12 KM) along outer side of ORR".
The 400 KV line requires a length of 1458.18 Mts with the
width of 46 Mts. Hence the Forest area proposed for
diversion is 6.7076 Ha in Shamshabad division.

(i)

Map showing the
required forest land,
boundary of adjoining
forest on a 1:50,000
scale map.

Map showing the reserve forest with the ETS &
DGPS/GNSS Survey data map authenticated by the
Forest department vide PCCF Rc.No. 13470/2019/FCA-
3/PS dt: 26.08.2019 is enclosed.

(iit)

Cost of the project

176.63 Crores

(V)

Justification for
locating the project in
forest area

The Government of Telangana has envisaged Telangana
State Industrial Project Approval & Self Certification
System (TS-IPASS). Hence, rapid industrialization is
expected in and around Hyderabad area due to the huge
development in IT corridor area near Hi-Tech city and
Hyderabad surroundings due to presence of ORR.

The anticipated load growth due to IT corridor to an
extent of 500 MW is expected in the vicinity of Gachibowli
and Rayadurg area. In future, it is expected that the load
demand is also going to increase to larger extent around
the ORR area. In order to meet the huge anticipated load
growth around Rayadurg area. TSTRANSCO has envisaged
the construction of 400/220/132 KV Rayadurg GIS near
Biodiversity park and connected network.

The TSTRANSCO has proposed Erection of 400 kv
overhead line on monopoles from TSPA junction to ORR
junction (12 KM) along outer side of ORR through HMDA
area as a part of execution of Kethireddypally 400 kv SS to
400 kv Rayadurg GIS. Some part of above line passes




through Mrugavani forest. It is essential to pass the line
through forest land as there is no alternate.
The extent of forest land required is as follows:

Division Block Length | Width Area
Name Name in Mts in Mts in Ha
Shamshabad | Mrugavani | 1458.18 46 6.7076
(v) | Cost-benefit analysis Enclosed.
(to be enclosed).
(vi) | Employment likely to 30000 Man days are generated for employment for
be generated erection of 400 Kv line which supports employment
generation at various levels,
2. | Purpose-wise break-
up of the total land The TSTRANSCO has proposed Erection of 400 kv
required. overhead line on monopoles from TSPA junction to ORR
junction along outer side of ORR through HMDA area as a
part of execution of Kethireddipally 400 kv SS to 400 kv
Rayadurg GIS.
The extent of forest land required is as follows:
Division Block Length | Width Area
Name Name in Mts in Mts in Ha
Shamshabad | Mrugavani | 1458.18 46 6.7076
3. | Details of
displacement of
people due to the NIL
project, if any:
(i) Number of families.
(ii)
Number of Scheduled
(iii) Casts/ Scheduled Tribe Not Applicable
families.
Rehabilitation plan (To
be enclosed)
4. | Whether clearance

under Environment
(Protection) Act,
1986 required?

Not Applicable




?’.‘
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==

(Yes/No)

Undertaking to bear
the cost of raising and
maintenance of
compensatory

afforestation and/or
penal compensatory
afforestation as well as
cost for protection and
regeneration of Safety
Zone, etc., as per the
scheme prepared by
the State Government

Enclosed.

—

Details of
Certificates/
documents enclosed
as required under the
instructions.

< Justification for locating the Project inside the Forest
Land

< Undertaking for depositing the funds towards raising and
maintenance of Compensatory afforestation.

< Undertaking for depositing the funds towards payment of
Net Present Value (NPV) and Additional NPV.

< Undertaking for depositing the funds towards payment of
extraction of tree growth.

< Certificate of Area Minimum.
% Detailed statement requirement of forest land.
<% Map in SI sheet showing the forest land

» Certificate for non-violation of Forest (Conservation)
Act, 1980......... etc

Executive Engineer
400 KV/Const-Il/Metro,
Erragadda/Hyderabad

"_h"\ ‘\\ \ I\ ‘\\\

.ol AV
Superintendent Engineer Chief Engineer
400 KV/Construction, 400 KV/ Vidyut Soudha,

Metro/Erragadda/Hyderabad Hyderabad
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GOVERNMENT OF TELANGANA
FOREST DEPARTMENT

Ref No.13470/2019/FCA-4 Office of the Principal Chief Conservator of Forests

Dated: 14.05.2021. {Head of Forest Force),
Telangana, "Aranya Bhavan,
Saifabad, Hyderabad -~ 500 004.

Smt. R.Sobha, 1.F.5,,
Principal Chief Conservator of Forests &
Head of Forest Force

Sub:- TSFD F(C) Act, 1980 Diversion of 6.7076 Ha of forest fand in
Shamshabaddivision for Erection of 400 kv overhead DC line from
Kethireddipally 400 kv 55 to 400 kvRayadurg GIS (TSPA junction to ORR
junction) along outer side of ORR in  favour of Executive
Engineer,400KV/Const-I1 , Metro, TS TRANSCO, Hyderabad- Stage-I
approval accorded- Communication Order - Regarding.

Ref:- 1. EE, 400KV, Const-1I, Meiro, TS TRANSCO, Hyderabadlr.No,
EE/400KV/Const-11/Metro/Hyd/ F.Rayadurg line /D.No.659/15, ODu
09.09.2019.

PCCF RC.No.13470/2019/FCA-3/PS(i& ii), Dt: 27.09.2016.

CCF/CF, Rangareddy Circle Rc.N0.1219/2019-M2, Dt:03.02.2021,

PCCF RC.No.13470/20:6/FCA-4, Dt: 16.02.2021.

State Govt Lr.Ne.746/For 1(1)/2021 Dt 09.03.2021.

Gol, MoEF& CC, 1RO, Hyderabad F.No.4-TSC180/2021-HYD Dt

05.04.2021,

PCCF Re.No.13470/2019/FCA-4 DL.O9.04.2021.

D0, Shamshabad Rc.Np0.3434/2019/5B-2 DL.20.04.2021 addressed to

the DFO, Rangareddy.

9. EL,400KV, Const-II, Metro, TS, TRANSCO, Hyderabad, Lr.No.
EE/400KV/Const-11/Metro/Hyd/F.Rayadurgline/D.No. 33/21%, Dt.
17.04.2021.

10.PCCF Re.N0.13470/2019/FCA-4 DE.30.04.2021.

11.8tate Govt Lr.No.746/For.1(1)/2021 Bt. 01.05.2021.

12.Gol, MeEF& CC, IR0, Hyderabad F.No.4-TSC180/2021-HYD/091 Dt
" 13.05.2821.

DU D W

g

Coepy of the reference cited is enclosed herewith.

The officers in the address entry are informed that, the GOI, MoEF&CC,
Integrated Regional Office, Hyderabad vide ref 12'7 cited has accorded in-principle
(Stage-1) approval for diversion of 6.7076 Ha of forest land in Shamshabaddivision for
Erection of 400 kv overhead DC line from Kethirecdipaily 400 kv 55 te 400 kvRayadurg
GIS (TSPA junction to ORR junction) along outer side of ORR in favour of Executive
Enginecer,400KV/Const-11 , Metro, TS5 TRANSCO, Hyderacad subject to certain
conditions stipulated therein and reguested to furnish the compliance report on the
conditions stipulated therein,

Action to be taken by the Forest Department:

The District Forest Officer, Rangareddy and the Forest Divisional Officer,
Shamshabad are requested to take further necessary action to issue Demand Notice to
the User Agency for payment of Compensatery Levies like Compensatory Afforestation
as per the (C.No.3,4); Net Present Value (NPV) (C.No.5); cost of plantation of dwarf
species in the ROW under transmission line {C.No.7); cost of Extraction of Tree Growth
and Translocation of trees (C.Nc.8), demarcation of forest land {C.No.2); Wildlife
Mitigation plan {C.No.8) etc. in one go.

They shall ensure that felling of trees shall be minimized and try to translocate
the trees wherever feasibie at the cost of UA. They shall prepare the scheme for the
same and raise the demand. {(C.No.S).

They shall estimate the cost for demarcation of the forest land at the project
cost, by erecting 4’ high RCC pillars as per instructiens in Circular No.5 of 2017 and
raise the demand over UA (C.No.2}.

Before issue of demand notice, They are reguested to submit the demand note

2%



to the Nedal Officer on email (ccfcampa.epid@gmail.com & deffca@gmall com) for
vetting.  Only after vetting of the demand note by Nocal Officer an'd'"/ or State
Government, if required, the Forest Divisional Officer/District Forest Officer should
raise demand with the User Agency, who in-turn has to upload the demand oniine on
Ministry's portal, generate Challan & transfer the funds through online only into the
specified State Compensatory Afforestation Fund of Telangana State only.
(C.No.3,4,5,7,8).
Note: The charges for felling, logging, transportation of project affected trees &
the funds towards expenditure like boundary pillars, demarcation charges etc.,
should be deposited with the CA P.D. Account of Forest Divisional Officers (now
DFOs/FDOs) concerned and the work should be undertaken departmentally in-
order to ensure that the task of feiling/ transportation / construction of boundary
pillars etc., are undertaken faithfully and in the best interests of the forest as per
procedures prescribed in the DET Manual. The funds depoesited with the DFO for
carrying out such activities should be put to actual utilization only on the grant of
final approval {Stage-11) clearance. A clarification is issued in this regard by the
Ad-hoc  CAMPA  Wing, MoEF & CC, Gol, vide F.No.13-20/2015-CAMPA,
dr.09.06.2016.

Further, they are specifically directed to furnish a calculation sheet of NPV and
other payments / copies of paper clippings about the publishing of forest clearance
etc., alongwith compliance report for taking further necessary action in the matter

Further, He is directed to obtain the compliance report on the conditions
stipulated in the Stage -1 approval and furnish through Chief Conservator of Forests
/Conservator of Forests , concerned along with the detalls of payment made by User
Agency into Adhoc CAMPA Account as well as P.D. Account of District Forest
Officers/Forest Divisional Officers.

Action to be taken by the TSTRANSCO (UA):

The UA shall ensure that feliing /pollarding/pruning of trees shall be done under
the supervision of the forest department wherever necessary during construction and
maintenance of the transmission lines and shall make necessary payment towards
translocation the trees instead of feeling al the project cost as prepared Dy the
concerned DFO/FDO. (C.No. 18, 19).

The layout plan shall not be changed without the prior approval of the Central
government (C.No.12).

The UA shall ensure that Disturbance shail be kept minimal by creating iabour
camps outside the forest area as far as possible and it will be the responsibiiity of the
User Agency to ensure that the labourers & staff engaged in execution of work do not
destruct near by forest flora & fauna. (C.No. 13).

The UA at their cost shall provide bird deflectors, which are to be fixed on the
upper conductor of the transmission line at suitable intcrvals to avoid bird hits {C.No.
10).

The UA is informed that as per the guideiines issued by MoEFRCC, Gol (Ad-hoc
CAMPA Wing), the mode of remittance for compensatory levies shall be through e-
payment portal of Ministry of Environment, Forest & Climate Change only. The
TSNPDCL has to upload the demand notice received in the Ministry's portal against the
project for approval by the Nodal Officer, FCA, Telangana State. Then chailan has te be
generated and payment to be made against the bank account number indicated in the
chailan. Amount deposited through other mode will not he accepted {C.No.3,4,5,7,8).
The detailed procedure for generation of Challan and deposition of funds is available at
sww.parivesh.nic.in portal. The other amounts as per demand notice shall be deposited
into concerned FDO/DFO PD account.

The UA shall comply with the feliowing in accordance with the MoEF&CC, Gol
instructions issued vide E.no.7-23-2012-FC, dt.24-07-2013 communicated vide Prl,
Chief Conservator of Forests, A.P. Hyderabad Re.No.45921/2001/F4, dt.23-08-2013.

1. publish the entire forest clearances granted in verbatim along with the
condition and safe-guards imposed by the Central government in two widely
circulated daily newspaper ong is vernacular ianguage and the other in
English granted to the project proponent for the use of forest land for the
non-forest purposes.
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2. The copies of the forest clearance should also be submitted to the heads of
local bodies, Panchayats and municipal bodies by the project proponents in
addition to the relevant offices of the Government who in turn has to display
the same for 30 days.

The transfer of forest land to User Agency shall not be affected prior to the issue

of final approval Stage 1I Clearance and na work in viclation shall be carried out.

- The UA is also requested to note the other conditicns stipulated and
implemented and. furnish the compliance on the conditions stipulated to concerned
Forest Divisional = Officer/ District Forest Officer for submission through Chief
Conservator of Forests / Conservator of Forests for onward submission to Government
for obtaining Stage-I1 approval.

Encl: As above. Sd/-R.Sobha
pri. Chief Conservator of Forests.
(Head of Forest Force)

To
Thé-_Distri'c_t_-:Eﬁ_rest :O'fﬁc:er;, Rangareddy and the Forest Divisional Officer, Shamshabad.
The Chief Conséwaftd_r' of F_,d:ests, Rangareddy for information.

The Executive Engineer, 400KV/Const-1I, Metro, TS TRANSCO for information and
necessary action.

The Chairman. and Managing Director, TSTRANSCO, Hyderabad for favor of information.

flee.b.off

| R
T @(Supermtcndent
P -
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GOVERNMENT OF TELANGANA
FOREST DEPARTMENT

From,

Sri A.Vijayanand Rao.5.I°.5,
Forest Divisional Officer,
Shamshabad

Lo,

Vﬁ:u xceutive Engincer,
A00 KV/Const-11, Metro,
T8, TRANSCO,
Hyderabad.

Re.No. 3434/2019/88-2,D1.08.06.2021

Sir/Madam,

Sub: TSFD - F(O)Act, 1980 - Diversion of 6.7076 Ha of Forest land in Shamshabad Division for
Erection of 400 Kv overhead DC line from Ke hireddipally 400 Kv S5 to 400 Kv Rayadurg
GIS (TSPA junction to ORR junction) along outer side of ORR in favour of Executive
ngineer, 400 KV/Const-l, Mectro. ‘TS TRANSCO, Hyderabad - Stage-1 Approval
accorded - Demand notice issued — Reg.

Ref: 1. Gol MOEF Integraded Regional Office. Hyd F.No. 4-TSC

dt.13.05.2021.

2. PCCF, TS, Hyd Re.13470/2019/FCA-4, dt.14.05.2021.

180/2021-HYD/09L.

With reference to the subject cited above, it is to inform that the Gol MoEF has accorded

in-principle (Stage-1) approval for Diversion of 6.7076 Ha of forest land in Chilkur RF for Erection

of 400 KV overhead D.C Line from Kethireddypally 400 KV SS to 400 KV Rayadurg GI.S, TSPA to
Junction to ORR Junction) in favour of Executive Engineer, 400 KV/Const-1l. Metro, TS.
TRANSCO, Hyderabad subject to certain conditions stipulated therein and requested to furnish the

compliance report on the conditions stipulated therein; which has been communicated in ref 2% cited

with instructions to raise the demand notice over the user agency for making payment of

compensatory levies for deposition into respective accounts in consultation with the Nodal officer

(FCA): to obtain the compliance on the conditions stipulated from the user agency and fumish for
onward submission to the Government for obtaining Stage 11 (final) approval.

Accordingly, the demand notice is prepared and farnished as follows:

C.No. | Description of the condition Amount to be
deposited by the | amount to be deposited

user agency in

2 Demarcation of the proposed forest 7,50,000.00 CA PD account of Forest |
area shall be camried out by Divisional Officer,
erecting 4 feet high cement concrete Shamshabad bearing
pillars at an interval of 20 meters - number Ade No.

370602010101352,

1458.18 m

as per Circular No.5 0of 2017 (HESC Code Y

UBINO537063) Union
Bank of India, Saifabad,

Big Pillars of 1.2 m base — 50 No's
Hyderabad

@ Rs.10,000.00 cach
Rs.5,00,000.00

Small  intermediate  pre-fabricate
pillars of 6”x6” size —~ 100 No's -
Rs,2500/- each = Rs.2,50,000.00 :
3 Compensatory Afforestation over
13.415 ha of DFL in Compt.No.411,
Mamidipally RF, Gaganpahad Beat,

1736130000 | Adhoo CAMPA account |
of Telangana  through
e-portal of Ministry

Shamshabad ) -
5 Net present Value @ Rs.8,03,000 53,86,203.00 Adhoc CAMPA account
per ha (Eco-Class III, 0.4 canopy of Telangana through
density) e-portal of Ministry
= 6.7076 ha * Rs.8,03,000 per ha =
_ Rs. 53,86,203.00

Continued on Page No.2

2
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C.No. | Description of the condition Amount to be | Account into which the
deposited by the | amount to be deposited
user agency in

Rs.

7 Creation and maintenance of | 25,04,792.00 Adhoc CAMPA account
plantation  of  dwarf  species of Telangana through
{preferably medicinal plants) in the e-portal of Ministry
right of way under the transmission
line ~ 6.7076 ha @ Rs.3.73,426/- per
ha = Rs. 25,04,792.00

9 Cost of extraction of tree growth 7,76,100.00 CA PD account of Forest

Divisional Officer,
Shamshabad bearing
number Ale No.
370602010101352,
(IFSC Code

UBIN0537063) Union
Bank of India, Saifabad,

Hyderabad

Hence, the following amounts are to be deposited by the user agency:

C.No. | Description of the condition Amount to be deposited

in Rs.

into Adhoc CAMPA account of Telangana through e-portal of Ministry.

The user agency has 1o upload the demand notice in the Ministry’s portal against the project for
approval by the Nodal Officer, FCA, Telangana State. Then challan has to be generated and
payment 1o be made against the bank account number indicated in the challan. Amount
deposited through other mode will not be accepted. The detailed procedure for generation of
Chailan and deposition of funds is available at www.parivesh.nic.in portal.

5 Net present Value @ Rs.8,03,000 per ha 53,86,203.00
=6.7076 ha * Rs.8,03,000 per ha = Rs.53,86,203.00

3 Compensatory Afforestation over 13.415 ha of DFL in 1,73,61,300.00
Compt.No.411, Mamidipally RF, Gaganpahad Beat,
Shamshabad

7 Creation and maintenance of plantation of dwarf species 25,04.762.00

(preferable medicinal plants) in the right of way under the
transmission line for — 6.7076 ha @ Rs, 3,73,426/- per ha
= Rs. 25,04,792.00

Total 2,52,52,295.00

into CA PD account of Forest Divisional Officer, Shamshabad bearing A/c No.
370602010101352, (IFSC Code - UBIN0537063) Union Bank of India, Saifabad,

Hyderabad
9 Cost of extraction of tree growth 7,76,100.00
2 Demarcation of FL by erecting 4 feet high cement 7,50,000.00

concrete pillars at an interval of 20 meters as per Circular
No.5 of 2017 — 116 No’s @ Rs.10,000.00

Total 15,26,100.00

Further, the User Agency has to comply with following in accordance with the
MoEF&CC, Gol instructions issued vide F.no.7-23-2012-FC, Dt.24.07.2013 communicated vide
Prl. Chief Conservator of Forests, A.P. Hyderabad Re.No.45921/2001/F4, Dt.23.08.2013:

1. Publish the entire forest clearances granted in verbatim along with the conditions and
safe-guards imposed by the Central Government in two widely circulated daily news
papers one in vernacular language and the other in English granted to the project
proponent for the use of farest land for the non-forest purposes.

2. The copies of the forest clearance should also be submitied to the heads of local bodies,
Panchayats and municipal bodies by the project proponents in addition to the relevant
offices of the Government who in turn has to display the same for 30 days



A-

Further, the User A
il o Agency has to furnish the compliance on the conditions stipulated in the
s ) oy
¢ Forest Divisional officer, Shamshabad in (7) sets for onward submission

to Government for obtaining Stage-I1 approval

The transfer of forest
er of forest land to User Agency shall not be affected prior to the issue of final
work in violation of F@Act,1980 and

(Stage II) approval / working permission and no
W(P)Act,1972 shall be carried out.

Yours faithfully,
Sd/-
Forest Divisional Officer,
Shamshabad

Copy submitted to the Prl. Chief Conservator of Forests, (HoFF) TS, Hyd, for favour of kind

information. -

Copy submitted to the Addl. Prl. Chief Conservator of Forests/ Conservator of Forests,

Rangareddy for favor of information.
rmation.

Copy submitted to the.District Forest officer, Rangareddy for favor of info

Sd/-Forest Divisional Officer
Shamshabad

Ht.e.b.oll
Technical Officer

-
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To

The Executive Engineer, The Forest Divisional Officer,
400K V/Const-I1 Shamshabad,

Metro, Ranga Reddy District.
Hyderabad.

Lr.No.EE/400KV/Const-Il/Metro/Hyd/F. R'durg line /D.No. 221121, Dt. C! -07-2021.
Sir,

Sub:- TSTRANSCO - Erection of 400KV Twin HTLS Transmission line from 400KV
Kethireddypally SS to 400KV Rayadurg GIS in the execution of 400KV DC line on
Monopoles from TSPA Junction to ORR junction — Compensatory levies for diversion of
6.7076 Ha of forest land in Shamshabad division ~ Payment made — Permission requested
- Regarding.

Ref- 1) P.0.N0.209/0OM-11/CE/400kV/SE-2/D1-Al/e-EHVT-01/2018/D.No:73 1/18, Dt:29.09.2018.
2) P.0.No0.210/OC-12/CE/400kV/SE-1/D1-A1/e-EHVT-01/201 8/D.No.732/18,Dt:29-09-2018.
3) Gol, MoEF Integrated Regional Office, Hyd F.No.4-TSC 180/202 1-HYD/091, Dt:13-05-2021.
4) PCCF, TS, Hyd Re. 13470/2019/FCA-4, Dt : 14-05-2021.
5) Lr. Rc. No. 3434/2019/8B-2, Dt. 08-06-2021.
6) Memo No. CE/400K V/SE-1/D1-A4/Rayadurg/D.No: 391/21, Dt.25.06.2021.

sk k

Vide demand notice cited under ref. (5), it was requested to deposit Rs. 2,52,52,295/- into
Adhoc, CAMPA account of Telangana by generating the challan online in Ministry's portal and
Rs.15,26,100/- into CA PD account of Forest Divisional Officer, Shamshabad towards diversion of
6.7076 Ha of forest land in Shamshabad division for erection of 400KV DC line on Monopoles
from TSPA Junction to ORR junction.

In this connection, the Copy of Counter foil and challan for an amount of Rs. 2,52,52,295/-
with UTR No. SBINR52021070831989102, Dt: 08.07.2021 deposited into Adhoc, CAMPA
account of Telangana and Copy of Counter foil for an amount of Rs.15,26,100/- with |
UTR No. SBINR52021070831986141, Dt: 08.07.2021 deposited into the CA PD account of Forest
Divisional - Officer, Shamshabad are herewith enc!osed.”ﬁs requested to arrange working
permission for commencing our line works in the Mrugavani Forest in view of urgency to complete

the project as per the instruction of Gowt, of Telangana.

/ Yours faithfully,
Encl : 1) Copy of Counter Foils -2 Nos, g/ W :
2) Copy of Challan ~ 1 No. (& - 517
‘ EXECUTIVE ENGINEER,
400K V/Const-11/Metro/Hyd.
Copy submitted to Chief Engineer/400KV/TRANSCO/VS/Hyderabad.

Copy submitted to Superintending Engineer/400KV/Construction/Metro/Hyd.

Copy submitted to the Principal Chief Conservator of Forests(Head of Forest Force), Aranya
Bhavan/Hyd. '

Copy to Assistant Executive Engineer/400KV/SD-3/Const-1l/Metro/Hyd.

F\Backup\Rayadurg line\Monopolc\Forest department\Mrugavani forestEE to FDO Lr..doc
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under the Forest i
. Fores (Conservatlnn) ct, 1980 is accorded, Su ers shall be
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GOVERNMENT OF TELANGANA
FOREST DEPARTMENT .
g - or 0{ Fores a3
Ref.No.13470/2019/FCA-4 Office of the principal Ch’e'f c,o_n:,eruaio
Dated:07.08.2021. (Head of Forest Force),
Telangana, "Aranya Bha"aof’éd
Saifabad, Hyderabad - 500 .
$mt. R.Sobha, I.F.5,
Principal Chief Conservator of Forests
{Head of Forest Force)
Shamshabad

version of 6.7076 Ha of forest land i
Dlzsr;:er}?ead pc line from Kerhireddapallyé?@ ;%Sosf
TSPA junction 10 ORR junction) along ou T Ssco
400|(V/Const‘ll , Metro, .TS T . i
ded- Working permission Issue

Sub:- TSFOD - F(C) Act, 1980 -
division for Erection of 400
to 400 kv Rayadurg GIS (
ORR in favour of Executive Engineer,
Hyderabad- Stage-I approval accor

Regarding.
21-HYD/091 Dt

Ref:- 1. Gol, MoEF& CC, IRO, Hyderabad F.No.4-T5C180/20

13.05.2021. S0z
2. PCCF Rc.No.13470/2019/FCA-4 Dt.14.05. : .
3. APCCF/CF, Rangareddy Circle Rc.No.121'9/2019-M2, Dt:26.07.20le. _—
4. EE,400KV,  Const-Il,  Metro, TSTRANSCO,  Hyderabad, 821'
EE/400KV/Const-Il[Metro/Hyd/F.Rayadurgline/o.No.412/21, pt.27.07.2021.
HEEEF
Reglonal Office, Hyderabad has

Vide ref 1% cited, the GOI, MoEFSCC, Integrated -
f 6.7076 Ha of forest fand in

2N
Macmr“d in-principle (Stage-1) approval for diversion ©
line from Kethireddipally 400 kv 55

habad division for Erection of 400 kv overhead DC
along outer side of ORR in favour of

)
sco, Hyderabad subject to certain
on the conditions

ZM

Shams
to 400 kv Rayadurg GIS (TSPA junction to ORR junction

Executive Engineer,400KV/Const-11 , Metro, TS TRAN
conditions stipulated therein and requested to furnish the compliance report
stipulated therein; which has been communicated (o concerned for compliance in ref

cited.
) Vide ref.4"‘ cited, the Executive Engineer, 400KV, Const-1I, Metro, 75, TRANSCO,
yderabad has informed that the condition wise compliance report has been submitted te the
his office,

;?rest Dr’visi‘one.nl Ofﬁcer, Shamshabad and as per the Stage-1 communication by t
beinpapzr rjotiflcatlon has been published in Telugu and English papers and the same has
submitted to local bodies, municipal bodies and Gram Panchayaths and requested for

worki o ;
orking permission for commencing the works in the forest area.

Furth ; —
the neces;tarer,ras;er the demand natice Issued by the Forest Divisional Officer, Shamshabad
Net Proeat Vy iun s towards t.he compensatory levies such as Compensatory Afforestation
gl ofa :E, ZD:;rf species plantation under the RoW of the Transmission line etc., fi :
5.2,52,52,295/- has been deposited i 7 1OF
- posited into th
Telangana by generating the challan in the Ministry’s portal e Adhoc CAMPA account of

Vide ref 3" cited, the Addl. Principal Chief C
sl - ! . onservator of For
with the undertakings anpd 5; #and nformed that all the conditions are complied oy o
il o i B l;Y COljflrrmng the deposit for an amount of Rs 15W|th g
o Foreer et Ot g s EXtrectian oF e growth, #tz; | el L0
{ ional Officer, Shamshabad along with the counter foiisf etc. into the PD account

In this regard, it is infor
med that Minist i
Change (MoEF& CC L Ministry of Environment
Euidalines @ Clarif?éact;i‘;iimi:}e;fvo{ India in Handbook of F(C)Act f‘;ﬂdo FT:E?IStS -
.N0.5-2/2017-F - + F(C)Rules, 20
FC(pt.), DL.28.08.2015 and C, Dt.28.03.201 ¢ <005
; .08. amendments is : .2019 and F.No,11-30
procedure for grant - sued therein has ¢ iAali 6/2014-
project in fores% !andufrorpzrm‘mon for tree cutting and comm::::VEd guidelines about the
issued to facilitate speedy ;:;':Tpf one year. The said quideline st‘:tent of work.of a linear
35 15§ P06 riads widenuinion of projects involving linear dive es that they have been
lines, optical fiber cab:i; -ning of existing highways, transmi rsion of forest land such
9, railway lines etc., in which t'h nsmission lines, water supply
' € In-principle (g
(Stage-I) approval

assed only

3



pensatory Afforestation, Net Present Value

)
of funds for Com rf species of medicinal plants, and all syeh Othg,
dwa | from the UA, ang Wh@.re

after fyjy realization ;
wildlite “oRsgivation Eiary Bldntslion of in-principle} approva
gt A v Specied T the .- (!fnrpst/ revenue forest land in favour of State
j i f non-fore
ever applicable, transfer ang mutation o
201¢g

Forest Department.
983/For.I(1 )/2016-2,Dt. 15, 10.

: 0
Fu}rther, the S-tate Government vide Memo No Mesd GF Fifack Force) to

has authorized the Principal Chief Conservator of Fores

of Enw‘mnment and Fo

FC(pt.), dt.28.08.2015.
compensatory levies (amount in Rs.)

‘ In this regard, it js informed that the following
have peen, deposited by UA, which are detailed befow:
[E f“c@.maan;;t Shamshabag T - Remarks !
1[”}’ fﬂ_ . Division (in Rs.) e e e
| 3. fC‘ompensatory Afforestation ‘.m'_lj'73_:_511,300 Deposited jn Adhoc CAMPAF
i ! ; jaccount of Telangana against |
f"“‘"'“"-"‘5«--»--m.-n-:-«_-_,_n,.....m._.w..._,.N.A.h.w __...M....,,_....,._1‘..L._..ﬁ.__,,..m‘._..,,..._.A._...____,__.,,.“. : : h e- ayment
/f7- / Rac‘ismg o st specles | AR08 250 f::deprgiregtent:rr:tl;gg thepc)l;alian
under issi ine | )

] !;Row TFBHSI’T‘NSSJOI‘I llnei’f Jin the ministry’s portal, Same is
RO SN i SO _-N...,h..._..%_._.,.,___..._,.,... | B i i i i
,-’ 507 Net Present Value 1 53,86,303 “ co_nf:rmgd a5  paid in thell
i ey e ‘ ..w!.‘.M.___,“._‘W;_‘,_..L__H_m_,_-' m;.n,nﬂsx.éjagrz?i-_w_m__._w_%_‘ﬁ._,
| Total | 25555395+ '
: 2. Construction ""8?""156“5385?; | 756,005 Da{b_s?t_e_d“iﬁ"t‘éwﬁﬁ account of
fo—f-oars - o, Shamshabad. ‘Same fer |
| 8 | Extraction oF Tree Growth, ™ ™1 781100 T been  confirmeg vide ref 3w J!
[ i m.“,m.,_‘.w..w,_.W._w...‘tw.»,.-,“M_v-.,,_g_w",_.w_, C_iﬁg;_,_.-_mu_‘__.u_m__.-._.,_._ e
{___|Total | 153105 [ — ]

3. The Authorized ngna_.to.ry. of User /}gency shall ente, inta an agreem@nt With the
. ncerned Forest Divisional ~ofﬁcer, Shamshabad / Oistriet Forest Offj
- reddy / Addl. Principal Chief Conservator of Forests, Rangareqq agreeing o
. Rangam all conditions as -stipulated in Stage-1 approya orders apg as Dta:%J tif:ﬂga o :
perfor idelines of the Hand book issyed by the Gol, MoEFg cc, New Delh? ™
11,2 of Q‘; on F(C)Act, 1980, F{C)Rutes, 2003, Guidelineg & Cfariﬁcations as wej| on
28.03.201 ters, Part II/III/IV/V of Forest oepartment, inspection N9te ang opyg
covering ii;qién from the concerned Forest Divisiona Officer, Shamshabad ?cl,:
further permiss



commencement of the works.

4, The.copies of the Forest Clearance should also be submitted to the Heads of local
bodies, Panchayats and Municipal Bodies by the User Agency in addition to the
relevant offices of the Government who in turn has to display the same in 30
days.(C.No. vii of F.No. 11-306/2014 - FC(pt) dt: 28.08.2015).

5. The Forest Department shall dispose all the appeals filed against the order of
Deemed Permission issued by the PCCF(HoFF). (C.N

0. v & vi of F.No. 11-306/2014 -
FC(pt) dt: 28.08.2015).

6. The User Agency shall agree, bind and undertake to comply any other conditions

that may be imposed from time to time by the MoEF& CC, Gol, State Government

and PCCF (HoFF) in the interest of conservation, protection

& development of
forests.

7. The working permission issued is valid upto a period of one year from the date of

issue of permission by the concerned Forest Divisional Officers. If the User Agency

fails to comply with the conditions stipulated in Stage-l approval within stipulated
time and obtain final Stage-II clearance, for further

extension of working permission
they should approach MoEF& CC, Gol.

8. The User Agency shali agree, bind and declare that the forest department shall fell all
standing trees if any in the forest area being diverted for the project by the forest
department itself and the user agency shall undertake not to touch or fell such trees

in any manner.
)

9. The works should be carried out without any SCOpe for violations and guidelines

envisaged under Forest (Conservation} Act, 1980 and Wildlife (Protection) Act, 1972,
and other Forest & relevant Acts, Rules and Guidelines in force.

10. Any other conditions imposed by the concerned the Forest Divisional Officer,
Shamshabad / District Forest Officer, Rangareddy / Addl. Principal Chief
Conservator of Forests, Rangareddy during execution of work in the interest of

protection of Forests shall be carried out at the project cost.

11.The conditions stipulated in Handbook of F(C)Act, 1980, F(C)Rules, 2003, Guidelines
& Clarifications in F.No.5-2/2017-FC, Dt.28.03.2019 and F.No.11-306/2014-FC(pt.),
Dt.28.08.2015 and amendments issued therein, Gol, MoEF& cc, 1RO, Hyderabad
F.No.4-TSCi80/202l-HYD,n'Ugl Dt 13.05.2021, the part 1 to V along with all
connected documents like covering letters, undertakings, the inspection reports etc.
shall be complied by the User Agency.
The Forest Divisional Officer, Shamshabad is requested to enter into agreement with
User Agency for working permission and are permitted to take up Extraction of tree growth,
:m :_; Translocation of trees if any, Construction of boundary pillars, from the amount deposited in
the CA PD account of DFO/FDO soon after entering into agreement for working permission.
The works shall be included in APO 21-22 for CA PD account and reported in MPR of CA PD

account.
5d/-R.Sobha
principal Chief Conservator of Forests
(Head of Forest Force)
To

The Forest Divisional Officer, Shamshabad. 1t is requested to carryout construction of
boundary pillars and extraction of tree growth and other works from the funds
deposited inta CA PD account of Forest Divisional Officer, Shamshabad and revise the

APO of CA PD Account accordingly and report the expenditure in the Monthly
Progress report.

Copy to the APCCF/Conservator of Forests, Rangareddy and the District Forest Officer,
Rangareddy for information and necessary action.

Copy to the Chairman and Managing Director, TSTRANSCO, Hyderabad for favar of
information.

e
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Copy to ; , Ve \
y mfthe Executive Engineer, 400KV, Const-1I, Metro, TS, TRANSCO, Hyderabad for
ormation and necessary action,

"

Copy submi !
Py ﬂ?):]r'tt:d to Spl.Chief Secretary to Government, Forests Department, Telangana, 4t
. Aranya Bhawan, Saifabad, Hyderabad for favor of information.

Co i ;
Py Sggglttted to R_eglonal Officer, Integrated Regional Office, Ministry of Environment,
Bhas and .Clrmate Change, Regional Office (SEZ), Hyderabad, 3 fioor, Aranya
wan, Saifabad, Hyderabad with main office at 1% and 2"Floor, Handloom Export

Promotion Council, 34, Cathedral Garden Road, Nungambakkam, Chennai - 34 for
favour of information.

//t.c.b.o.//
\
W glon |

Superintendent.
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HATATHR
GOVERNMENT OF INDIA
AbY MINISTRY OF ENVIRONMENT, FORESTS & CLIMATE CHANGE
Y Integrated Regional Office,

A AT AranyaBhavan, Opp RBI, Saifabad, Hyderabad, Telangana 500004

e-mail: iro.hyderabad-mefcc@gov.in

F.No0.4-T5C180/2021-HYD/155
Date 7% December, 2021
To
The Special Chief Secretary to the Government,
Environment, Forests, Science & Technology Department,
Telangana State Secretariat, Hyderabad.

Subject: Diversion of 6.7076 ha of forest land in Shamshabad division for erection of
400 KV overhead DC line from Kethireddipally 400 KV SS to 400 KV
Rayadurg GIS (TSPA junction to ORR junction) along outer side of ORR in
favour of EE, 400 KV/Const-II, Metro, TS, TRANSCO, Hyderabad- Reg

Sir,

Please refer to the State Government's letter No. 746/For.](1)/2021 dated
09.03.2021 and 01.05.2021 and online application No.FP/TG/TRANS/42277/2019,
seeking prior approval of the Government of India in accordance with Section'?’ of
Forest (Conservation) Act, 1980 for the above mentioned project. The project was
accorded in-principle approval (Stage-I) by the Central Government vide letter dated
13.05.2021. The State Government vide letter No. 746/For.I(1)/2021 dated 23.11.2021
have reported compliance to the conditions stipulated in the in-principle approval.

After careful consideration of the proposal of the State Government, I am to
convey the Central Government’s approval (Stage-II) under Section ‘2" of Forest
(Conservation) Act, 1980 for diversion of 6.7076 ha of forest land in Shamshabad
division for erection of 400 KV overhead DC line from Kethireddipally 400 KV SS to 400
KV Rayadurg GIS (TSPA junction to ORR junction) along outer side of ORR in favour of
EE, 400 KV/Const-II, Metro, TS, TRANSCO, Hyderabad, subject to the following
conditions:-

1. The legal status of forest land shall remain unchanged;

2. The State Forest Department shall demarcate diverted forest area by erecting 4
feet high cement concrete pillars duly numbered at an interval of 20 meters from
the amount which has already been realized from the User Agency;

3. The State Forest Department shall carryout Compensatory Afforestation (CA)
and its maintenance over 13.415 ha of degraded forest area in Compt No 411,
Mamidipally RF, Gaganpahad Beat, Shamshabad Range, from the amount which
has already been realized from the User Agency;

1 \\)\AA..M
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4. The degraded forest land identified for CA shall not be changed without the
prior approval of the Central Government;

5. Additional amount of the Net Present Value (NPV) of the diverted forest land if
any, becoming due after revision of the same by the Hon'ble Supreme Court of
India in future, shall be charged by the State Government from User Agency;

6. The State Forest Department shall carry out plantation and its maintenance of
dwarf species (preferably medicinal plants) in the right of way under the
transmission line, from the amount which has already been realized from the
User Agency;

7. As the proposed forest area falls in Eco Sensitive Zone, the user agency shall get
the wildlife mitigation plan prepared by any competent person /agency with the
approval of Chief Wildlife Warden and implemented at the cost of the User
Agency. The State Forest Department shall submit report on execution of such
wild life mitigation plan, to the IRO Hyderabad;

8. The User Agency shall restrict the felling of trees to the minimum in the diverted
width of 46 meters of the forest land and the State Forest Department shall carry
out translocation of the trees wherever feasible at the cost of the User Agency; In
case of felling, the trees shall be felled under the strict supervision of the State
Forest Department at the project cost;

9. The User Agency at its cost shall provide bird deflectors, which are to be fixed on
the upper conductor of the transmission line at suitable intervals to avoid bird
hits;

10. The User Agency shall comply with the guidelines issued by the Ministry for
laying transmission lines through forest areas;

11. The layout plan of the proposal shall not be changed without prior approval of
the Central Government;

12. No labour camp shall be established on the forest land; Disturbance shall be kept
minimal by creating labour camps outside the forest area and it will be the
responsibility of the User Agency to ensure that the labourers & staff engaged in
execution of work do not destruct nearby forest flora & fauna;

13. Sufficient firewood, preferably the alternate fuel, shall be provided by the User
Agency to the labourer after purchasing the same from the State Forest
Department or the Forest Development Corporation or any other legal source of
alternate fuel;



43

14. No additional or new path will be constructed inside the forest area forkkﬂ«-we~

15.

16.

the transportation of construction materials for execution of the project
work;

The forest land proposed for diversion shall under no circumstances be
transferred / sublet to any other agency, department or person without prior
approval of the Central Government;

The trees on strips would have to be felled but after stringing work is completed,
natural regeneration will be allowed to come up. Future pollarding / pruning of
trees will be done with the permission of the local forest officer wherever
necessary for the maintenance of the transmission lines;

17. During construction of transmission line, pollarding / pruning of trees located

18.

18.

20.

outside the 46 meters width of the strips whose branches / parts infringe with
conductor stringing, shall be permitted to the extent necessary, as may be
decided by the local forest officer; '

The total forest area utilized for the project shall not exceed 6.7076 ha and the
forest area diverted shall not be used for any purpose other than those shown in

the diversion proposal;

Any other conditions that the Central Government or Regional Officer (Central)
of Integrated Regional Office, Hyderabad may impose from time to time in the
interest of afforestation, conservation and management of flora and fauna in the
area, shall be complied by the User Agency;

In the event of failure to comply with any of the above conditions the User
Agency is liable for penal action as per the provisions made under rules /
guidelines issued under FCA, 1980.

Yours faithfully,
\}\ﬂm«c_{

(N.S.Murali)
Inspector General of Forests (Central)



Copy to:-

1. The Principal Chief Conservator of Forests (HoFF)/Nodal Officer (FCA), Office
of the Principal Chief Conservator of Forests, Forests Department, Govt. of
Telangana, AranyaBhavan, Saifabad, Hyderabad, PIN- 500 004.

2. TheTSTRANSCO, O/o Chief Engineer, 400 KV, Vidyut Soudha, Hyderabad-
500004. delpm1400kv@gmail.com

3. Guard file.
N

(N.S.Murali)
Inspector General of Forests (Central)




P ITISIRE ~rg = e -

44

PROESSOR JAYASHANKAR TELANGANA STATE AGRICULTURAL UNIVERSITY

Administ ;
nistrative Office, Rajendranagar, Hyderabad- 500 030, Telangana State, India
Dr. R JAGADEESHWAR..

(M.S¢.(Ag), Ph.0
DIRECTOR OF RESEARCH

Office : 040-23015011 (7 lines)
040-24015161 (3 lines)

Ext: 327

Direct 040-24015078
24017453

Mobile : + 81912 110 7203
+81817 954 0261

e-mait | drpjisau@gmail.com

Lr.No:10337 Res.J1//2021, Dated:04-01-2022

To

The Chief Engineer / 400 kV
TSTRANSCO, Vidyut Soudha,
Hyderabad 500 082

Sir,

Sub:  PITSAU - TSTRANSCO -~ Preparation of wildlife mitigation plan for

the diversion of 6.7076 ha of Mrugavani reserve forest in Shamshabad
Forest Division in Rangareddy District - Forwarding of status report
with mitigation plan - Reg. ‘

Ref: ITr,N0.EEMOOKWC(mst-]lfMetro/Hydemb:zd/F.R’(Iurg
line/D.No.1019/21, dated:20.12.2021 of the Executive Engineer, 400
KV/Const-1, Metro, Erragadda, Hyderabad.

.o "Rk

With reference to the letter cited, T am herewith forwarding a consolidated report of
wildlife mitigation plan for the diversion of 6.7076 ha of Mrugavani reserve forest in
Shamshabad Forest Division in Rangareddy District for erection of 400 KV overhead line

being conducted (as per the objectives mentioned) by the Principal Scientist & Head, AINP on
Vertebrate Pest Management, Rajendranagar, PITSAU.

Yours Sincgrely,

Encl: as above Director of Research

,G\ﬁ the Executive Engineer/400KV/Const-11, Metro, Erragadda, Hyderabad.
Cc to: Principal Scientist & Head, AINP on VPM, Rajendranagar
Ce to: SF/SC

“ .
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GOVERNMENT OF TELANGANA
FOREST DEPARTMENT

Ref.No.13470/2019/FCA-4 Office of the Principal Chief Conservator of Forests

Dated: 25.01.2022. ~ (Head of Forest Force),
' Telangana, “Aranya Bhavan,
Saifabad, Hyderabad - 500 004.

Smt. R.Sobha, L.F.S.,
Principal Chief Conservator of Forests
{Head of Forest Force) &

Chief Wildlife Warden

Sub:- TSFD - F(C) Act, 1980 - Diversion of 6.7076 Ha of forest land in
Shamshabad division for Erection of 400 kv overhead DC line from
-Kethireddipally 400 kv SS to 400 kvRayadurg GIS (TSPA junction to ORR
Junctlon} along outer side of ORR in favour of Executive Engineer,
400KV/Const=1I, Metro, TS TRANSCO, Hyderabad- Stage-II approval
accorded by GoI- Approval of the Wildiife Mitigation plan and
request for funds deposition - Regarding.

Ref:- 1. Gol, MGEF& CC, IRO, Hyderabad F.No.4-TSC180/2021-HYD/091 Dt.
13.05.2021.
2. PCCF Rc.No.13470/2019/FCA-4 Dt.14.05.2021.
APCCF/CF, Rangareddy Circle Rc.N0.1219/2019-M2, Dt:26.07.2021.
EE 40'0i<v‘ Cons't 11, ‘Metrc, TSTRANSCO Hycre'rabac;-, Lr.No.

& w

pt.27. D? 2021

PCCF Re.No. 13470/2019/FCA -4 Dt.07.08.2021.

PCCF Re.No. 13470/2019/FCA-4 Dt 19.08.2021.

State Govt Lr.No.746/ For.I(1)/2021 Dt.23.11.2021,

PCCF Re.No.13470/2019/FCA-4 Dt.02.12.2021.

Gol, MoEF& CC, IRQ, Hyderabad F.No--.-4-TSClBO/-ZD'2J..-HYD).’iSS B

07.12.2021.

10.NGT, Southern zone, Chennai appeal no.82 of 2021(52) & IA.No. 15 of
2021(S7) Dt.05.01.2022.

11.Executive engineer, 400kv/Const-II, Metro Hyderabad TSTRANSCO
Lr.No. EE/400KV/Const-1T/Metro/Hyd/F .Rayadurgline/D.No.1110/21,
Dt.20.01.2022

12.DFO, Rangareddy Re.No. 1855/2019/56 Dt. 24.01.2022.

P@#@m

ok K

Attention of the officers in the address entry is invited to the references cited
10% to 12" cited.

Vide ref 11 cited, the Executive engineer, 400kv/Const- -1, Metro, H'yderabad
TSTRANSCO has submitted the Wildlife mitigation plan as prepared by the Principal
Scientist & Head, PJTS agriculture university, Hyderabad and requested this office to
approve and provide the cost estimate for the wildlife mitigation plan.

Accordingly, vide 12 cited, the DFO, Ran‘gareddy‘ has furnished the detailed
scheme proposal for implementation of the wildlife mitigation plan for vetting by the
Chief Wildlife Warden for an amount of Rs.545.063 Lakhs.

The Wildlife mitigaticn plan submitted by the UA and the scheme prepared by
District Forest Officer, Rangareddy has been examined in detail and the same is
accepted. (copies enclosed)



In view of the .above, the Executive Engineer, 400KV, Const-1I, Metro,
TS, TRANSCO, Hyderabad is requested to deposit an amount of Rs.545.063 Lakhs into
the BIOSOT (Bio -Diversity Canservation Socfety of Telangana) Acccunt, Union Banik of
India, Secretariat Branch, Hyderabad bearing A/c. No.110310100030284, IFSC Code:
UBIN0811033.

Further, as per condition no of (ix) of stage-1I approval accorded by the Gol,
MGEF & CC, IRQ, Hyderabad, "The User Agency at its cost shall provide bird deflectors,
which are to be fixed on the upper conductor of the transmission line at suitable
‘intervals to avoid bird hits;”

Accordingly, the User Agency is directed to install the bird flight diverters
immediately on the transmission line as per the specification of Gol, Ministry of Power,
Central Electricity -Authority in F.No.CEA-PS-14-75/1/2019-PSETD Division/624-
87,Dt.10.11.2021, (copy enclosed) issued in pursuvance to Hon'ble Supreme Court of
india orders to avoid chances of collision of birds to the transmission lines.

Encl:-As above Sd/-R.Sobha
: Principal Chief Conservator of Forests
(Head of Forest Force) &
Chief Wildlife Warden

To

The Executive Engineer, 400KV, Const-1I, Metro, TS, TRANSCO, Hyderabad.

Copy to the APCCF/Conservator of Forests, Rangareddy and the District Forest Officer,
Rangareddy, the Forest Divisional Officer, Shamshabad for information and

necessary action. It is also requested to submit the para-wise remarks in
OA.No.82/2021 filed in Hon'ble NGT communicated through mail,

Copy to the Chairman and Managing Director, TSTRANSCO, Hyderabad for favor of
information.

Copy to the PCCF(WL) & CWLW, 0O/o PCCF(HoFF), Aranya Bhavan, Saifabad,
Hyderabad.

Copy to Integrated Regional Office, Hyderabad, Gol, MoEF & CC, 3rd Floor, Aranya
Bhavan for information and necessary action.

Copy to Spl.Chief Secretary to Government, Forests Department, Telangana, 4th floor,
Aranya Bhavan, Saifabad, Hyderabad for information.

/ft.c.b.ofll

45

37 ? ’ :
A R» > e
7;/('\/ i | , ¥ %ﬂm

%m‘ Superintendent



A nnerae-K

TRANSMISSION CORPORATION:: OF TELANGANA LIMITED

Lr.No. Dir(Proj)/CE/400kV/F. NGT/ D.No. 1381/22 Dt. 22.02.2022

Sub:  Raydurg System Improvement Scheme — Construction of 400KV DC
Kethireddypalli-Raydurg Line - Appeal No0.82/2021 & 1A
No0.213/2021 — Authorization to file Counter Affidavit — Regarding.

~ . .
- -
. .

The Superintending Engineer/4OOKV/Constru.ction/l\/[etroﬁ-lyderabad is
hereby authorized to file Counter Affidavit against Appeal No. 82/2021 and IA No.
213/2021filed by Sri Mahesh Mamindla and another before the National Green

Tribunal, Southern Zonal Bench at Chennai.

/‘\
2N\ 2—
Director (Projects) /TSTRANSCO

4%



BEFORE THE HON'BLE
NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT
CHENNAI

Appeal No: 82 of 2021

COUNTER AFFIDAVIT FILED
ON BEHALF OF THE
2" RESPONDENT

Filed On:
Filed By:

Y. RAMA RAO,
B.LAKSHMINARASIMHAN,
Y. SAI SANKALP

ADVOCATES FOR THE 2™
RESPONDENT

Address for service:

1. 5/12, Apeksha Apartments,
11™ Avenue, Ashok Nagar,
Chennai- 600083

Ph No: 7667967963

2. Plot No. 550/C, Road No. 92,
Jubilee Hills, Hyderabad,
Telangana- 500096

Mail :
yramaraoadvocate@gmail.com



